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SATURDAY, AUGUST 5, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FEDBANK FINANCIAL SERVICES LIMITED

Possession Notice (For Immovable Property) Rule 8-[1)

; : Whereds, the undersigned being the Authorized Offcer of IFL Home Firnarce Limited {Formey knownas india Infoine Housing Finance
FEDBANK Having corporale office at Kanakia Wall Streed, A'Wing, Sth Floor, Unit Mo 501, 502, 511, 312 Lirk.) (# FL-H FL]I.-rn:gr the Sar:?njsaunn and ﬁ&:::r-slmcl-:n of Financial Assats and En*::r-na!:-r&w:-r : Irferast Act Elamh INFINIUM PHARMACHEM LIMITED
Anire K Rowd. CakaAndrrEas Wmbo Ntarashr - 40009 e i 3.2 matu e S ey o € R 20 amar CIN - L24231GJ2003PLC043218
DEMAND NOTICE [-.55 I::Hretqg aenhﬂ;enfrrn'ner"agrnl:ﬂl!le prublic in 5-33:?311 g.n Lrjdg'&gded&has u%n possession of the properyy described "F'I'Ei"i E-Mail - info@infiniumpharmachem.com
= biofrower I ¥
UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY Feuteblb il Dbl b st bl g b Contact - 2692-238849
mEHEET AET. Inﬂz [“-Ihe Aﬂ'";l E "-lE EEUH'W{HTEREST{EHFDREEMEH]’] RULEE. Iﬂnz :“lhe Rul-es“] amound & mentanad herain uncer il rbenast Terasn, The Bormossars gilenbonis mhaﬂhprmsn:rucﬂub-i&ﬂm-:u:cﬂech:nﬁm HDTIEE GF 191” AHHUAL GE”EHnL MEETJ NG
the Act, If the bamower daars the duss of the *HIFL HFL® sogether with al costs, chargea and =d, at Bny ime balore the
The undersigned baing the Autharised Officar of Feduank Financial Senvicas Limited {Fedfina) under the Act and in exercise of the pawers confarred under PRt el s e il e Qe e et oy Bl | E.VOTING INFORMATION AND BOOK CLOSURE DATES
Saction 1312} of the Acl raad with Rule 3 issued Demand Nalicals) under Sechon 132) of the Act, caling upon he Tollawing barrower(s) o repay the amount HIFL™ for transfr v 5ale of e secured assals x
mentianed in he respective natica(s) within 60 days from the date of recipt of the said nofice. The undersigned reasonable believed that borrowess) is/ars il e Tt e | Domand | Dateat :‘é}ﬁﬁ gm{ﬁg:f E;vm%n:fe':,.,g;: .I::.f.r:;ﬁ E‘ g{,m;a':,;mﬁ ;Eﬁﬁjnih
m?u;gl}hﬁsezﬂm;gweﬂﬁrg:rd Hmlm[sJ.WmMrﬁmeser'ﬂn::e-::-fnnhn::elshangeﬁeclad by affafion and publication as per Rules. The contends of Demand Co-Borroweris] [ tna place and parcel of - Fiot N i3 an 3| Prospect Mo, 819640 Natica | Possessien Monday, 28° August, 2023, at 11.00 a.m. at the registerad office of the
ICB\5) ara exiracied hare balow - erl Erf*nrnﬁém Egu:egmum araa EEE? ﬁrﬂs E'i'""ﬂpam !L'aﬂ-l.JBE_ r-rwél' R sf'in:rl: Eﬁg'lz-:'l’- 2-Aug-2023 company to transact the businesses as set out in the notice of AGM, which
Sr.| Name of the Borrower | Co-Borrowers Property Description of Secuned Dt of Demand Notice Sﬁl’nﬁﬁﬂ undaneg;}:i'. in ?DT ‘ItEri:.'a:'.I|;:':I.|:|Fu-arIJ?:-1|E=7:'|r1E ; Tml;-liﬁ.‘r;u ﬂYEI!:u"?;'li.l I8 being circulated for convening the AGM.
Mo.| Holdersas the case may be Assets | Mortgage Property | U's. 13(2) & Total Ols Sgba Grealion galzilmtiﬂmdasrq 5'"#?'“3 § consirucied on ?Ef & iﬁﬁ? uﬂf‘ 21411 The nofice of the AGM along with the Annual Report, inter alia, including
MANS Ansan (a] Il o E L e 1 1
| | LANMNo. FEDAHMLAPO4012839 & FEDAHMLAPO422416 & FEDAHMLAPO479129 | Al that right, il and interest of Flat Mo | Dated: July 30, 2023 (Prospect Mo 819640 Linn, Vilage gabhers, St Dist. Sureh, Gujaret| Thiee Lakh Farty A Ll the remote e-voling instructions, has been sent to the members whose
1. WIS, RINAL AUTO (Borrower) Through its Proprietor 305, on 2nd Floor, admeaswing 11359 | Rs. 40,11,901/- $2041)  |incia-304210 Fhes Hundred Eghty Two Crly) E:ﬂ fd‘j;"gjse.fhf‘:;gﬂiﬁﬁ “‘“E ‘hemwf”fafg; ET’%’ ‘Eﬁ_"?gﬁ;ﬁ
41, 15T Floor, K. B. Commercial Complex, B, Dinbai Tower, Mirzagur, Ahmedabad - | Yds. a3 a member of TIRTH MEMBER'S | (Rupees Forty Lakh Mr. Ajay Beraciya Al hat peece and parcel of Propenty Bearing- Pict| € 10.26,003.00- (Rupees | 19-May- | 2-Aug-2023 P et T FCular s sled by Mimstry S kg
480001 ASSOCIATION PALDI [Read. No. 10807 |  Eleven Thousand WrsMadhuban (Mo 179, Land Amea Ad Measiring 456 Sg Fr and|  Ten Lakh Tawnty Six I with itz circulars dated April 08, 2020 and April 13, 2020 and also Securities
2. VIJAYKUMAR DINESHBHAI DOSHI (C0 - Borrower) o, 12-05-1995] Know as | N T R e i gy TR THRA ) =AEIGIgD DOBILIR TN LBIAT VAN | £l
. . ' -1 specl Mo aleable Area asuring 7448 S fi., Sitvar ; ¥ ; ¥ ; i
305, 30 Floor, Parmeshwar Avenue, Near Nulan Nagarik Bank, PT Thakkar Collage | Avenue” siuated af land bearing Final | One only) as on IL10159815)  |Pars Nr Semarthya Serene Sural Oipad Road WSMnboRs eAding SharceraIET i pIySea) S Or e a i IOy
Rinad Paldi Ahmedabad - 38007 Pint No.&5 of Sub Plat No.10 of TPS & of TR Jafratad Olpad, Surat, Gujarst Prcode : 365005 on cut off date of 18_ Augus_i. 2023 may caslth'_alr vala ellacm:r_nmallym the
3 H|Hlj.,|_\r|.,j,|n,'1" DUEHII:EIJ-BBT-M'HET] p,igu g *-:'ALDI Tabuka Sai:tarmah in tha NEA Date - For, furthir datails pleasa comtact o Authonsaed Oficer ot Branch Office : Ofica Mo, 704, Trh Flooe, 245t Centuary Business Cenlar, Kear Ordinary and Special BU5|“?5555 as set out in thf 19" Notice of Annual
s : o e X Ut Danwala, Ring Roed Surat- 355002 or Corparate Office | BFL Tower, Plal Mo, 58 Lidyos Vinar, PreIY Gargacn, Harvara General Meeting. E-voling will commanca from 257 August, 2023 at 10.00
305, 3rd Floor, Parmeshwar Avenue, Mear Nulan Nagarik Bank, PT Thakkar Collage | Distnct I:lf Ff.hl'l'ﬂl:lﬁﬂ}ﬂl:l and F!:eglﬁh'ﬂhc_ln July 5, 2023 Place : Surad, Date : 05.08.2023 Sdi- Authorised Officer. For IFFL Home Einance Ltd. a.m. and ends at 27" August, 2023 at 5,00 p.m. The e-voting module shall
Road, Pakdi, Ahmedabad - 33007, Sub District Ahmedabad-4 [Paldi] v | be disabled by CDSL for voting thereafter. Onee the vola on resolution is
4. JYOTIBEN D DOSHI{CO - Borrower) . Hawving beundaries: East : Road, Waest - FORM G cast by the Shareholder. the shareholder shall not be allowed to change it
305, 3rd Floor, Parmashwar Avenue, Near Mutan Magarik Bank, PT Thakkar Collage | Flat, North :Flat, South : Flat INVITATION FOR EXPRESSION OF INTEREST FOR subsequently. In case you have any queres or issuas regarding e-voling,
Road, Pakdi Ahmedabad — 33007 DHARMA EXTRUSIONS PRIVATE LIMITED (UNDER CIRP) you may refer the Freguently Asked Questions ("FAGs") and e-voling

The bormowerls) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount, mentiored therein and herein above within 60 days
from the date of thiz pubScabion bogethar with applicabia inleres!, additonad inberest. bounce charges, cost and expenses il the data of realization of payment.
The barmower(s) may note that Fedfing is a secured creditor and the loan facility availed by the Bormower(s) & a secured debt against the immavabla propearty {
propesiies being the secured assets) margaged by the bomowen(s). In the event bomawer|s} are failed o discharge ther iabdites in il wilhn the stipulated
time, Fedfina shall be enliled to exarcize all the rights wnder section 13{4) of the Act o take possessgon of the secured azsets(s) including but not Ermited 1o
transfar the same by way of saha or by invaking any ofber remedy available under the Act and the Rules theraunder and realze payment. Fedfina is also
empowered fo ATTACH AND | OR SEAL the secured assats(s) before anforcing the nght io sale or transfer. Subsequent to the Sale of the securad assatis)

Fedfina alzo has a right to initiate saparate legal proceedings fo recover the balance dues, in case the value of the montgaged properies iz insufficient to cover the
duag payable to the Fadiina. This ramedy is i addition and indapendent of all the other remedies available b Fedfina under any other [z

The attention of the barrowsr|s) is invited b Section 13(3) of the Act, in respect of time avalable, to redeem the sacured assets and furthar b Sackion 13(13) of the
Aot wherely the bormowens) are restrained [ prohibited from disposing of or dealing with the secured assei{s) or transfering by way of sale, lease or otherwise
(oiher than in the ordinary course of business) any of the secuned assat{s), withouwt price writtan consent of Fedfina and noncomplianca with the above is an
offance punishable under Section 28 of the said AcL The copy of the Demand Notice is available with the undarsignead and the borrower(s) may, if they so desire,
can collect the same from the undersigned on any wornng day duning nommal office hours &l

DATE: 05.0B. 2023 AUTHORISED OFFICER
FLACE; Ahmedabad Fedbank Financial Sendces Lid,

AU ON \NC

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
E-AU

MENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8 (6) & 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES”)

d QU 0 BdNK 0 erelnalier reiefred d B do d Jgred e d doSe O EdelWe et Reco UCLO company nited o oW d J dPd V d ustee 0O
EARC-TRUST-SC-414 (hereinafter referred as “EARC”) pursuant to the ASS|gnment Agreement dated 31-03-2021 under Sec.5 of SARFAESI Act, 2002. EARC has stepped into the shoes of the
IBL and all the rights, title and interests of IBL with respect to the financial assets along with underlying security interests, guarantees, pledges have vested in EARC in respect of the financial assis-
tance availed by the Borrower(s) and EARC exercises all its rights as the secured creditor.

Notice of 15(Fifteen) days is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below described immovable secured assets mortgaged in favor of
the Secured Creditor, the physical possession of which has been taken by the Authorized Officer (AO) will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery
of the amounts mentioned herein below due to EARC together with further interest and other expenses/costs thereon deducted for any money received by EARC from Borrower(s) and Guarantor(s).
The Reserve Price and the Earnest Money Deposit are mentioned below for the property.

DETAILS OF SECURED ASSET PUT FOR E-AUCTION:

‘toamAccount Name of Bank & | Total Outstanding : Earnest Money : Typeof
No/Selling Nargg %fo?gv';,%‘feﬂ Jgﬁ; Branch, Account | Dues INR as on Res(;ar:'\mllz)r ce Deposit (EMD) D‘;tifc;me Posses
Institution Number & IFSC Codg¢ 02-08-2023 in INR ion

W7s Balkrishnalmpex (Bofrower) EARC RS.2,12,13,907.70
Mr. Manskhbhai Virjibhai Sanjliya %1,78,00,000/-
GSKO0307N (Co-Borrower/Mortgagor) MrJaysukhbhai Virjibhai | TRUST 1CICI Bank Ltd ((:Rupee: TV:IO ¥ 17,80,000 23rd
Indusind Sanjliya (CoBorrower/Mortgagor) Mr. Himmatbhai | SC 414 Nariman Poi t'_’ rores \fve ve (Rupees One | (Rypees Seventeen Auqust. 2023
Virjibhai Sanjliya (Co-Borrower/Mortgagor), ariman "oint; | L akhs Thirteen | /06 Seventy- Lakh Eiah ugust, Physical
Bank Limited | \r. Piyushkumar Masukhbhai Sanjiya (Co-Borrower), 0004051233915 | ¢ oo d Nine _ akh Eighty 10.30 AM
Mrs.ManjulabenManskhbhaiSanjiya(Co-Borrower), ICIC0000004 Hundred Seven | E19nt Lakhs Only)l - thousand only)
Mrs. HansabenHimatbhaiSanjiya(Co-Borrower), ,
Mr Ravi MasukhbhaiSanjiya(Co-Borrower), and Seventy Paisa
MrShaileshRamanlalVasni(Co-Borrower) Only)
Property Description : Plot No 27-28-29 Kamal Park Chsl 2 Opp Mamta Park-2 Kapodara Surat - 395006 Surat City :Surat State :Gujarat Pincode:395006
Important Information regarding Auction PTocess:

All'lDemana Drafts (DD) shall be drawn In tavor of Trust name as mentioned above and payaple at Mumbal.

Last Date of Submission of EMD Received 1 day prior to the date of auction

Place for submission of Bids 1st Floor, Edelwelss House, off Cs T Road, Kalina, Mumbail-400UY6

Place of Auction (VWWeb Site for Auction) E-Auction (https://auction.edelweissarc.in)

(3 B Y O B CN

Contact Persons with Phone Nos. Toll free no — 18002666540  Website - https://auction.edelweissarc.in/

6 | Date & Time of Inspection of the Property As per prior appointment

For detailed terms and conditions of the sale, please refer to the link provided in EARC’s website i.e. https://auction.edelweissarc.in

Sd/- Authorized Officer
For Edelweiss Asset Reconstruction Company Limited
(Trustee of EARC TRUST SC 414)

Place: Mumbai
Date: 05.08.2023

|~* EdE|'u"u"{:'|5

s8] Kecansiruchon

CAPRI GLOBAL CAPITAL LIMITED

APR[ GI ()BAI_ Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
CAPITAL LIMITED Circle Office :- Capri Global Capital Limited : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule & (6) AND 9(1) of the Security Interest (Enforcement] Rules, 2002 MNotice is hereby given to the public in general and in particular to the
Borrowver (5] and Guarantor {s) that the below described immovable property mortgaged/charged bo the Secured Creditor, the Constructive/ physical passessian of
which has been taken by the Authorised Officer of Capri Global Capital Limited Secured Creditor, will be sold on "As is where is”, "As iswhat is’, and "Whatever there
i5" on dates below mentioned, for recovery of amount mentioned below due to the Capri Global Capital Limited Secured Creditor from Borrower mentioned below.
The reserve price, EMD amount and property details mentioned below,

| SR.| 1.BORROWER(S) NAME DESCRIPTION OF THE | 1. DATE & TIME OF E-AUCTION
NO.| 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY | 2. LAST DATE OF SUBMISSION
1. | 1. Mr. Mukeshbhai Ranchhodbhai Parmar | All Piece and Parcel of Property of Plot No. | OF EMD

1. RESERVE PRICE
2. EMD OF THE PROPERTY
3. INCREMENTAL VALUE

(“Borrower”) 35, Area admeasuring 100 oo M=.|3. DATE & TIME OF THE RESERVE PRICE Rs. 17,60,000, -
7 bearing Botad Revenue Survey N . r
{1. '1:.“ Prahhri::ben Ranchhodbhai Parmar 85224, Shankarpara, Khas Road, N F‘RDPEH'I"I' INSPECTION {Rupees Seventeen lacs Sixty

Salngpur Road, Near Hanuman N Derl |1, E-AUCTION DATE: 08.09.2023  Thousand Only).
LI ALLOUNE Hn. Tahika Batod, Bhavnagan Gujaral - (Between 3:00 P.M. to 4:00 P.M.) EARNEST MONEY DEPOSIT:
pttnin bbb |87 Bounded as, East BY: ROad, 3, | AST DATE OF SUBMISSION OF | Rs, 1,76,000, (Rupees One Lac

LNBLEHVOD0O050764 By: Plot Mo, 45, North By: Plot No,
Rupees 28,49 558/ - (Rupees Twenty Eight | 17, South By: Plot Mo, 35 |EMD WITH KYC: 06.09.2023 Seventy Six Thousand Only)
3, DATE OF INSPECTION: INCREMENTAL VALUE: Rs.

Lacs Forty I'III'H: Thousand Five Hundred
Fifty Eight Only) as on 03.08.2023 along |D5.09. 2023 10,000/- (Rupees Ten Thousand
Only)

with applicable future interast.
Far datailed terms and condifians of the sale. plaase rafiar b the link provided in Capn Global Capital Limitad Secured Credibors websila ia. waa. Caprglobal infauctiond

TERMS & CONDITIONS OF OMLINE E- AUCTION SALE:-
1. The Property i being soidon “A% |5 WHERE [5, WHATEWVER THERE &'WITHOUT RECOURSE BARIS". As such sale i withaut any kind of werranties & indemniies.
2. Paticutars of the praperty | assis (v exterd & messsrements specfied in the E-fuction Sale Motice has been staled to the best ol infermatian of the Secured Credilor and Secred Creditor shall nol be
argwerable for ary dmar, misstalement of crmesion, Sl edant & dimergions may Sfler
1. E-duction Sabe Molics issuad by the Securad Craditor is an imilation bo $ha ganeral publc in submit their bids and the same does nof corestitube and 'wil not ba desmed o comsftube any commiimant or nay
rapresentation on the perl of the Secured Creditor. Ifarested bidders ana advised % peruse the coples of ile deads with the Secured Creditor and to conduct an independanl enguinas idus diligence about the
tilke & presant conditian of e prapery ! assets and claims  dues afecting the property before submissian of bid's
4, Ayactionitidding shall crly be Srough Sanine ektronis mode” iegugh the webshs hlips fsaraes. suctionliger red O Suclion Tiger Motie APP proviced by he sefvice prosider MG ePFrocunenent Technilogies
Limiled, Ahmedabad who shallarange & coondinate the erdére process of auchion through the e-auchion plathairm,
5. Thie bidders may participabe in e-auction for bidding fom their place of choica. Ilamed connectivity shall have fo be ensunad by baddar imisetf. Sacured Credior senvice provider shal notbe held responsioks for
the irsemet connectivity, network problems, systam crash aan, power fallure et
E. For delails, heip, precedure ared anbne Bidkdrg an e-auction prospective hidders may cortac e Serdos Provider WIS E-Procurement Technologies Lid Auction Tiger, Ahmedabad (Contact no, 079-
E1Z006I1/5TE/S0RM/SHRISET04L), Mr. Ramprasad Sharma Mob. BO0-002-32577 73-61 20 0555, Email: amprasad @auctiontiger.net,,
1_Forparticipating in the 8-auciion sale the intending biddars should registar thair name at hitps:isarfassi.auctiontigernet well in advance and shal gat the userid and password. Inkending bidders are advisad to
change anky the password immediately upon recelving it from the 2envice provider,
8 For participating ine-gucion, irdanding Bldders have ko deposit a refundable EMD of 10% OF RESERYE FRICE (as mentioned above) shallbe paryabie by mieresled hidders frough Demand DratNEFTIRTES
in fawer ol "Capri Global Capital Limited "™ on or before DB-September-2023,
8. The intencing bidders should submit the duby filed in Bid Form {format avaiable an https: isarfaesiauctiontiger.nad] alang with $ia Damand Draft rermittancs towands EMD 0 a seaked cover addmessad ta the
Authiorized Cfficer. Capri Giokal Capital Limited Regional Office  8th floeor, BEC Tower, Broadway Business Cantre, Near Law Garden Circle Metaji Read, Ellisbridge, Ahmedabad, Gujrat-380008 [afest by
0:3:00 PM an D6-September-2023, The saaied cover shauld be super scnbsd with "B for partidpating In E-Aucion Sale- - in te Loan Accouni Mo, ias mentoned above) for prapery o
“Bomgaer Name,”
100 After ugpiry of tha last date of submissicn of bids with EMD, Aulhorised Cficer shall axaming the bids recesvaed by him ard confirm the details of e qualified biddens (who have quated thair bids oves and albave
the reserve price erd paid tha spacfied EMD with the S=cured Credior) io the sanvice provider WIS eProcuremant Technologies Limiad boanable theem bo alow only those bidders io partizpata in the anline inar-sa
bldding ‘auction proceedings & the date and time mendonsd in E-fuchon Sale Notice.
1, brler-sa bidding ameng the qual fed bidders shal start from the highest bid guoted by the quabfied hidders. Durieg the process al inter-se biddirg, these wil be undmiled exienson of “107 miraies sach, | &, the
end tima of - audtion shall be aulomadically exlendad by 10 Mrwieseach lime ifbadis mada within W minules fram he el éxdension
12. Bidts cnce made shall not ba cancaled arwithdrawn. Allbads mada fram e usarid ghenta bidderwill ba deemed tohave beenmade by him alona.
13 Immediately upon chsure of E-Aucion proceedings, the highest biddar shall confimn the firal amount of b qualed by him BY E-Mail both ta the Authanised Officer, Capn Global Capetal Limited, Begional Office
9th Naer, EBC Tower, Broadway Business Cenlre, Near Law Garden Circle Metag Road, Ellisbridge, Ahmedabad, Gujrat-380003 and the Service Brovider for geting decired a5 successiul bidder in ha E-
Auclian Sae procedings.,
14. Tha succasshul bidder shal deposil 25% of tha bid amount {induding EMDY) within 24 Hour ol the sale, being knocked down in his tavour and balance T5% af bid amount within 15 days from the date of sale by
COvPay ordan™NEFT/RTESChy fawoiring Capr Global Capital Limiled.
15, Im case of default i payment of above stpuiated amaunls by the successtul bdder ¢ auctian purchaser within the stipulated ime, the sale wik be cancalled and the amount already pakd Jinducing EMD) will b
feorfiibid ared thi properly will s agin pul o5l
16, Atiha requast of the successiul bidder, the Authorsed Officerin his abeofube discrefion may grant furthar fime in writing, for depositing the balange of the bid amouni,
17 Thea Swccassiul Baddar shal pay 1% of Sale price towands TDE (outof Sale procesadsz] and submit TES carificats bo the Aufhonsed officer and the deposit the entire amount of safe prica {after deduction of 1%
toaarnds TOE], adusting the EMD within 15 working days of the acceptance of the ofier by the authorred offipen, or within such other eatended e 8a deamed i by the Authonsed Clicer, taing which the eamesi
cipstosal vl b el et
18 Munizipal | Panchayat Taxes, Electicty dues (if any| and any other autharilies dues (iF amy) has o be paid by the successhl bidder bafore issuance of the sale certiicale.  Bids shall ba made laking infa
considaration of allthe stabuiory dues parzining botha property,
19 Sale Cerfficate wil be issued by the Authanised Oficer in fawolr of $ha sucoessh bidder only upon deposit of anline purchase price | ad amoun and femishng the necessany prood in respect of peymen of all
laxes charges,
. Appiicatiie kegal changes Sar convmyance, slamp duly, registration charges ard othier incidertal cames s hall be bame by the audion purc haser,
21. Tha Authorzed officer may posipone | cancal the E-fucticn Salks procaedings without assigning any reason whalsoevar. In case tha E-Auchion Sale scheduled is postponed to & later dabe befora 30 days from
the scheduled date of sabks, itwill b displayedan the websiie of tha serdoa provider
22 Thedecsaion of the Authonsed Officeris inal, binding and unguestipnable
23 Wi bidkders who submilled thebids, shall be desemed tohave read and undersiood the lerms and condlions of $w E-acion Sabeand bebound by fhem
24 Movabla Adide (it any ) bring in the propatyis nok part of this sale
25 For further details and queries, contact Authorised Officer, Capr Global Capital Limited: Mr. Prabhat Barolia Mo. Mo, 9799395860 and far further inguiry Ms. Kalpans Chetanwala-TT 30039346,
26 This publication s alsa 20 Thiy| days notice fa the Bomower | Mortgaoar | Guarantans of the abowe sald loan acoount pursuant to nde 3061 AMD X1 ) of Security intareat | Enforsemant) Rules 2002, abeut halding
G o S an U abosse el dae ) place
Special Instructions [ Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Capital Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.} on the part of the bidder in
such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements [ alternatives such as
back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction

successiully.
Place: GUJARAT Date : 05-August-2023

Sdl-

{Authorised Officer) Capri Global Capital Ltd.

financialexp.epapr.in

OPERATING IN MANUFACTURING OF ALUMINIUM EXTRUSION

BUSINESS IN BASAKA HALOL PANCHMAHAL GUJARAT - 389350

(Under Regulation 364 (1) of the Insalvency and Bankruptey Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 20018)

. RELEVANT PARTICULARS

1.| Name of the corporate debter | Dharma Extrusions Private Limited
along with PAN/CINILLP No. | paN : ADCD3009Q | CIN: U26113GJ2008PTCOS7565
i |Address of the registered office | B0/P/4 '-.-"Il.age Baska PO Baska Halol

5 | URL of website Mot Availasle
4. | Destals of place where majodily | 20/P/d Village Baska PO Baska Halol
of fixed assets are located Panch Mahals, Gujarat. India - 389350

5| Inztalled capacity of main
producls! senices

400 Ton per month (appraximately)

manual available at voaraw evaiingindia. com.

Pursuant to the provisions of section 21 of the Companies Act, 2013, the
Ragister of membars and the Share Translar Books of the Company will
remain closed from Monday, 217 August, 2023 to Monday, 287 August, 2023
(both days inclusive) for the AGM of the Company.

The sharehoddars are requested to communicaie all their corespondence
to the Registrars & Share Transfer Agent = Mis. BIGSHARE SERVICES
PRIVATE LIMITED, A-802, Smudra Complex, Near Klassic Gold Hotel,
Girish Cold Drinks, Of C.G.Road, NMavrangpura, Ahmedabad — 380005,

BY ORDER OF THE BOARD

For, INFINIUM PHARMACHEM LIMITED
S0/~

SANJAYKUMAR VITHTHALBHAI PATEL
MANAGING DIRECTOR

Date: 02.08.2023
Place: Vallabhvidhya Nagar

£ | Cuantity & value of main products| 350 Ton par month (aporaximatal
sanvicas eold in last financial year

Turngrer: B, 09.00 Crores per manth [appeoximately)|

|

Mumber of employess! workmen | Mil

& | Further datails including last avadablel Available details can be sought by amail at
firancial statements (with schaduias) | cirp.dharma@gmail.com

of two years, lists of crediors,
relevant dates for subsaguent avents
of the pracess are avaiable at;

% | Eligibdity for resolution applicants | Eligibility criteria is mentioned in the Detailed
under section 25(2)(h} of the Expression of Inferest and can be obizined
Code is available at from RIP through the following Email 1D

mrp dhanmﬁgmanl com

1| Last date for receipl of expression | 25th August, 2023 (Friday)
of interas!

PANAMA PETROCHEM LIMITED
Regd. Office : Plot No.3303, GIDC Estate,
Ankleshwar, Gujarat-393002
Corp. Office : 401, Aza House, 24 Turmer Road,
Bandra (W), Mumbai,Mahrashtra-400050
Website : www panamapelro.com
CIN No. : L23209G]1982PLC005062
Phone: 91-22-42177777, E-mall: cs@panamapetro.com

1.\ Date of issue of provisional list of| 4th September, 2023 (Monday)
prospactive resolution applcants

12|Last date for submisssan of

9th September, 2023 (Saturday)
objections to provisional list

11| Process emad id to submit EQl | cirp.dharma@gmail.com

Rishabh Chand Lodha

Fesolution Professional of Dharma Extrusions Private Limited
Regn. No: IBBIIPA-001/IPIP-01078/2017-201 811766
Addregs: E-5, Basant Vihar, Bhilwara -311001

Diate : 05.08. 3023
Place: Bhiksvara

iTi TATA CAPITAL HOUSING FINANCE LTD

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao

TATA Kadam Marg, Lower Parel, Mumbai-400013. CIN No. UGT190MH2008PLC 187552
POSSESSION H{ITIEE lFﬂH IMI'!'IL'I'MB[E I‘*IH]I’EHT'Ir

Whereas, the undersigned tlemg 1I'r& .l‘-Lﬂhl:ﬂzed ﬂﬁ’-::er of the TATA Capital Huumng
Finance Limited., under the Securtization and Reconstruction of Financial Assels and
Enforcernent of Security Interest Act, 2002 and in exercise of powers confarred under
sachon 13012) read with rule 3 of the Security Interest (Enforcament) Rules, 2002, izsuad a
dernand notica calling upon the borowars to regay the amount mentioned in the notice
within 60 days fran 1he date of the said natica

The borrewer, having failed to repay the amoum, notica is hesaby given to the bormower, in
parficular and public, in genaral, that the undersigned has lakan physical possession of the
preperty described herein view of order passed by the District Magistrate Yadodara, in
below mantioned CC Mo, through the Execulive Magistrate! Marmiatdar and the said
Executive MagistratedMamlaidar handed over the physical possession fo ihe
undersigned Authorised Officer. The borrowers, in particulsr, and the public in general, are
heraby cautioned nof to deal with propestyand any deaings with the proparty will be subject
o the charge of i TATA Capital Housing Finance Limited, for an amount redemed b
below along with interest thereon and penal interest, charges, costs efo. from the date of
demand nolica. The borrowar's altention = myvited to provizions of sub-section (B) of
Zeclion 13afthe Acl, inrespact oftime available, io redaem tha secured assets

Loan | Name of Obligor(s)/ Amount | Demand |  order
AIC | Legal Heir(s)/ oot notice dt. |  Date
Mo, an Drater of CC Mo,
Legal Representative|s) Notice i 0
84426 | REMARKES FLOUR MILLS PRIVATE Rs, | 3NMZI019 | 250572022

55 | LIMITED [Borrower) and  Mr. PIYUSH
SHAH [Co-Bomrawar) and Mr. KHIMJI
MONISH SHAH [Co-Bomower) and Mrs,
MANIBEN KHIMJI GALA [(Co-
Bormower) and Mrs, DIMPLE PIYUSH
EHAHrEn«Burmwar'n

e e—slrmr sy ey

I]esv:nptmn of Secured Assats/immovabie Propartias : All the precs & parcel of lhe
sard immovable propery being is 8 GF Shop No. 3, on Graund floor admeasuring super
built up area 38.10 Sq. Mt as Baroda Municipal Corporation Rajachhithi Mo 32/82-83 Dt
20M41B82 in the campus known as ‘Prema Apartment in Kadam Nagar sociefy
Mizampura, SHuated on pled ne, 30 tand bearing Revenue survey no, 113, TF. scheme o
12 & FP e, 336 of Moje Villzge Sama, District of Yadodara, Gujarat. Bounded as follows:
East by: By back side of the flal. Wast by: By Shopno, 1 & 2, North by By infemal Roed
south by: By Open space of the flat,

8455111 | 02/08i2023 | 115202112002

84427 | REMARKS FLOUR MILLS PRIVATE| Rs. |3112/2019 25052022

35 | LIMITED [Barrower) and  Mr. PIYUSH
SHAH (Co-Bomawer) and Mr. KHIMJI
MOMNISH SHAH {Co-Bomower) and Mrs,
MANIBEN KHIMJI GALA [Co-
Borower) and Mrs, DIMPLE PIYUSH
SHAH (Co-Borrawear)

A5 p2/08/2023 | 114-2021/2022

Description of Secured Asseis/immovalde Properties ; (Schedule - &) Property in the
name of Khushboo pley and Hardware center- pariner Khimji Monshi Gala [Shah) All the
piece & parcel of the said immavable property being Fat no 3 &nd 4 on basement
admegswing &0 3q. F. and 262 5q F. tatal 3 floor construciion in the campus known 83
Mharika Apartment’ in Subhanpura, Vedodara Situated on plot no. 3 fand bearing
Revenue survey ng, 1151, TP scheme no, 2 & FP. no. 480 (Survey No J.27471-
0000 jof Moje Village Subhanpura, Distnct of Vadodara, Gujarat, [Schedule - B)
Property in the name of Maniben Khimj Gala {Shah) All the peeca & parcel of the said
immovable property baing on bazsament admeasuring 623 Sq. FL and 263 Sq. Fl tolad 3
floor comslructionin 1he campus krown as ‘Niharika Sparrmant’ m Subhanpura, Vadodara
Situatad on plat no. 3 land beanng Revenue survay no. 115-1, TR schama na, 2 & FP. no.
430 (Survey Mo J2TET1-0000010f Moje Village Subhanpura, Desincl of Vadodara
Gujarat, Joint Boundad as follows:- East by, By Common way, Wast by: By Read, North by:
By Margin area. South by: By Open bo sky.

Date: - 0500872023
Place: - Vadodara

Sdi-Authorsed Officer,

MOTICE OF AGM, E-VOTING AND BOOK CLOSURE

Mutice |z hereby given that the 41° Annual General Meeting (AGM) of the Members of te
Compary will be hald on Tuesday, August 23, 2023 at 11:30 A M through Vides Conferencing
(WIC VOther Audio Visual Means (OB in compliance with the applicable provisions of
the Companies Acl, 5013 and the relavan rukes mada tarsundear, read with Ganered Circular
1072022 datad Decembar 28, 2022, and other applicabla circulars, if any, issuad by the
Ministry of Corporate Aftairs (MCA) and Circular SEBVHOCFDVPoD-2/PYCIRA2023/4
daked Januany b, 2023 issued by SEBI (heranaliar collecively refarmad io as “the Circulars™),
I fransact the business sed oull in the Maolice calling the AGM. Meambars participaling
Thircwsgi e WOADAWEA tacility shall be reokoned bor the pupose ol quiosurm under Sechon
103 of the Cormpanies Act, 201 3,

In compliance with the relevant circulars, Annual Bepors for Y. 2022-2023 inchuding
Miztice of the meeting has been sent on August 04, 2023 to the Marmbsars of the Company
whiogs e-mail addressas ang regisbared with fhe Compamy Deposibory Particpanl(s), The
aoresaid docurmeants analso available on Be Company's wabsie ab w Dol g, cor
and on thie website of the Slock Exchanges, e, BSEL imited and Masonal Slock Exmange

A = also an-aﬁahle nn1he ﬁDSL'-'«"EEﬁi'ﬂ ﬂghm ;!515

In cormplianca with Seciion 106 of the Companies Aot 2013 (Tha Actread with Rule 20 of Sa
Companies Managesment and Adminisiration) Aules, 2094, as amendied rom lime i lire,
and Regulation 44 of the SEBI (Listing Obligations and Disclesure Requirements)
Reguikations, 2015, the Company is provicng ko i1s Memibers the tacity of remole e-Violing
and e-voiing during the AGM In respect of the business i be ransacted &l the AGM and
far this purpose, the Comparny has eppainted COSL for faciltating voting through electronic
mMedns.

The voling relaled details are given below,

1. Tha remote e-woting shall be opened from, Saturday, August 26, 2023 at 9.00A.M. bo
Monday, Auguist 28, 2023l 5.00 PM, The rarmiote g-woling module will be disabled for
ety thogaresa M

2. The business as sat forth in the Motice of the 415t AGM, shall be transacied through
ramaoke 8-voling andfor e-voling systam at tha AGR.

3, The cut-off date for mermiers eligisée towvabe s August 22, 2023,

A, Brwy parssn, who asquines shanes of e Comparny and becomes a ramber ol Fu Company
afver chspatch of the natice and holding shares as on the cut-off date Le. August 22, 2023,
gy oblain the logn 10 and passwond as par the Instrections given in the Nobes of the
notica of 419 AGKN.

5, Thee BwGiBhy Tor e-woting will also be miade availabie durng the AGM and thase members
present in the AGM throegh VI Tacdity, who have not cast neir vobe on the resolulions
fhircugh rermobe e-vobng snd ane oterwise nol Bared trom doing S0, shal be eigithe o
wole fhrough Bhe e-voling sysbem at the AGM and upte the expiry of 15 minutas from the
conclusion of the AGK.

. A person, whose name i reconded in the regester of members or in the regster ol
banalicial ownars maintaingd by the depostorias as on the cut-olf date only shall be
enled o avall the tacility of remaote e-voting a5 will &5 e-voling at the AGM

7. The mambers who hava cast their waba by ramols e-wating prioe 0 the AGM may also attend
the AGM but shall nol cast their vole again.

8. The manner of voling remotely for members holding shares in demeteralized mode!
physical mode and formembers who have not registared ther e-mail addresses is provided
in ta Motica of the AGM. The deta®s will also be made available on the websita of tha
Company. Members ane requested to visit wees panamapetno, com 10 obain swch details,

8. The MNotice of the AGM haz also been uploaded on the Company's website!
weenvd. pEmamapsto.com and COSL webeita: www evotingndia.com

10.For any quenes connecied with remate e-woting, members can contact to Mr. Rakesh
Diahvi, Sr, Manager, (COEL) Central Deposiony Services (india) Limited, A Wing, 25th
Floor, Marashoen Futures, Matatial Mill Compounds, W8 Joshi Marg, Lower Parel (East),
BMumbai - 400013 or send an email to helpdesk.ewoling & cdslindie,com or call toll
free no. 1B00235553,

Manner of registering/updating e-mail addresses:

{a) Members holding shamas in physical mode, who have not regsterad’updated thair a=mad
addresses wilh Be Company, ara requested b registarupaate the sarme by sanding e
oniginal Form ISA-1 akang wilh the requined supporting docurments 1o the Regestrar
of the Comparny, Tha Fonm 1I5R-1 05 available on tha website of the Comparny
mm:i-'mmmmwlmmﬂmwwmm
of our RTA- Bigshare Services Pwt, Ltd, af;
Hesources aspe o

(k) Marnkwers holding shanas in dermaseriaised rmode, wha have no repsersdupdated iher
-l addrasses with their Deposdory Paricipants, ane requested 10 redgistanupdate
their e-mall eodresses with the Depository Paricipants with whom they maintain thear
demat acoournis.

Book Closurs

Mofice is also hersby gven thet pursuant bo Section 91 of the Companies Act, 2013 and
Ragulation 42 of SEBI (Listing Obligations and Discloswrs Requiraments] Regulations,
2015 that the Registar of Member & Shars Transfer Books of the Comgpany will remain
closad from Wednesdeany, Awgust 23, 2023 to Friday, August 25, 2023 (balh days indusive)
far 1he purpage of Annial Genenal Medbng sod declaration of Dividand,

Bg order of the Board
For PANAMA PETROCHEM LIMITED
Sadii-

Gayatri Sharma

Company Secratary & Compliance Officer

Place : Mumbai
Date : Awgust 04, 2023

For Tata Capital Housing Finance Limited

sald notice as per the details given in below table: -

13{2) Notice
Date & Amount

Mame of Borrower/Co-Borrower,
Mortgagor/Guarantor/Loan Afc No.

AU SMAI_I_ FlNANCE BANK LIMITED[nSEhEduIEdEummercialEank]

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENMDIX IV |SEE RULE 8(l)] POSSESSION NOTICE

Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) underthe

“Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers

conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice on the date as

mentioned below calling upon the borrowers to repay the amount mantioned in the said notice within 60 days from the date of receipt of the

| Date of
i Possession Taken

Description of Mortgaged Property

(Loam ASC No.j L9001060119043643 | 15-Dec-22 ¥ 10,98,156/-1 Al That Part And Parcel OF Residential/Commercial Property Land / 30-Jul-23
& 190010611213944225anjaybhai Rz, Ten Lac Ninety-Eight | Building / Structure And Fixtures Property Situated At Gram Panchayat
Laljibhai Vagadiya | Borrower), Thousand One Hundred | Shop No G 3,Rs No 140, Block Mo.139 Plot No.49 To 59, Kamraj City Gf
Vagadiva Sanjaybhai Laljibhai (Co- Fifty-Six Only and Samarpan Township Bldg Mo A Nr Kamrepgam Poalice Choki Surat,
Borrower), Vagadiyva Asmitaben % 1,19,051/- Bs. One Lac Gujarat. Admeasuring 20,17 5g.Mtr East: Shop. Mo, 4,
Sanjaybhai [Co-Borrower) Mineteen Thousand Fifty- Weest: Shop nie, 29, North: Road, South: Parking
One Oply a5 on 13-Dec-22

(Loam A&/C No.j L9001060125181363 | 13-Jan-23 ¥ 5,58 334/- All That Part And Parcel OFf Residential/Commercial Property Land / 31-Jul-23
fvar Shankarbhai Noghabhai Rs. Five Lac Fifty-Eight Buitding J Structure And Fixtures Property Situated At Gramtal
(Borrower), Smt. Aayar Lakhiben Thousand Three Hundred Property Unregistered &yar Vas Agichana , Patan, Gujarat
Shankarbhai{Co-Borrawer) Thirty-Four Only Admeasuring 1023 Sqyds

as on 13-lan-23
(Loan A/C Mo} L3001060100920359 15-Apr-23 ¥ 469157 &l That Part And Farcel Of Residential/Commercial Property Land / 02-Aug-23
Ramesh Popatlal Suthar | Borrower), Bs, Four Lac Sixty-Nine | Building / Structure And Fixtures Property Situated At PN.-153, Survey
smt Muktaben Rameshbhai Davada Thousand One Hundred Mo, 441, Vill- samkhiyalina,Taluka Bhachaw, Dist- Kachechh, Gujarat,
(Co-Borrower) Fifty-Seven Only 370150. Admeasuring 105,09 Square Metre East: Plot No.156, West:

a5 On 12-Apr-23 Road, North: Plot No.152, South: Plot No.154

read with Aule & of the said rule on the date mentioned in the abowve table.

D
Place

s 03008, 2023
: Ahmedabad

The borrower having falled to repay the amount, therefore notlios is hareby given to the borrower and the public in general that the undessigned has taken possession
af the property described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act 2002]

“The borrower s attention is imvited to provisions of sub section {8) of section 13 of the Act, in respect of time available, to redeem the secured assets.”
The barrower In particular and the public in general is hereby cautloned not to deal with the property and any dealings with the property will be subject ta

the charge of the AU 5mall Finance Bank Limited (A Scheduled Commercial Bank) forthe amount and interest thereon mentionad in the abowve table,

sd/-
Authorised Officer AL Small Finance Bank Limited

Ahmedabad
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